
 THROUGH SPEED POST 
   IN THE HIGH COURT OF DELHI AT NEW DELHI 

       F.No.344/Comp./DHC 214-45 
              Dated: 24.01.2012 
From 
 The Registrar General 
 Delhi High Court 
 New Delhi 
 
To 
  (List of Vendors enclosed) 
 
   
 Sub: Quotation for laying Fibre Cable for connecting Facilitation Centre in NDMC 
 Building  opposite Gate No.7 
  
Sir,  
 
 You are requested to submit quotation for laying of Fibre Cable for connecting Facilitation 
Centre in NDMC School Building Gate No.7 with the Server Room in the main building of Delhi 
High Court, in respect thereof in a sealed envelope to the undersigned on or before 14.02.2012. The 
validity of rates should not be less than 6 months.  
 
 You may also send your representative for inspection of the site, if desired. 
 
 The envelope should be addressed in the name of “Registrar General, Delhi High Court, 
New Delhi,” and the subject of this letter be superscribed on the envelope. 
 
 The quotation received after due date shall be summarily rejected. 
 

           Yours truly, 
 
             

         (Girish Sharma) 
         Registrar (Computerization) 

         For  Registrar General 
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